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Title: Discussion and voting on the Demands for Grants in respect of the Budget (Railways) for the year 2003-2004. (Cut motions
moved and negatived)

MR. DEPUTY-SPEAKER: The House will now take up discussion and voting on the Demands for Grants in respect of the Budget
(Railways) for the year 2003-2004. Hon. Members present in the House whose cut motions to the Demands for Grants in respect of
the Budget (Railways) for the year 2003-2004 have been circulated may, if they desire to move their cut motions, send slips to the
Table within 15 minutes indicating the serial numbers of the cut motions they would like to move. Those cut motions only will be treated
as moved.

A list showing the serial numbers of cut motions treated as moved will be put up on the Notice Board shortly thereafter. In case any
Member finds any discrepancy in the list, he may kindly bring it to the notice of the Officer at the Table immediately.

Motion moved :

"That the respective sums not exceeding the amounts shown in the fourth column of the Order Paper be granted to the
President of India out of the Consolidated Fund of India, to complete the sums necessary to defray the charges that will
come in the course of payment during the year ending the 318t day of March, 2004, in respect of the heads of demands
entered in the second column thereof against Demand Nos. 1 to 16."

SHRIK.H. MUNIYAPPA (KOLAR): Mr. Deputy-Speaker, Sir, | thank you for giving me an opportunity to initiate the discussion on
behalf of the Congress Party.

There is a comprehensive network of Railways in our country and a healthy network of Railways is a pointer towards progressive
development of the country. The Railways play a significant role in the industrial and economic development of the country. While it
goes without saying that even after sincere efforts by successive Governments, the distribution of the network still remains lopsided.
The areas in the North-Eastern sector and the South India and parts of India have to give a new thrust for the development of the
Railways.

The maintenance of punctuality and safety of the passengers require more attention. There is a need to ensure Women Police
Protection Force in all the compartments reserved for women in the trains especially during the travel in the night.

The conversion from narrow gauge to meter gauge and from meter gauge to broad gauge should be expedited within a time-bound
programme. There are a number of railway bridges in the country which are more than 70 to 80 years old or even 100 years old. The
Railways should pay special attention to strengthen such bridges before it is too late. We have seen that earlier because of this, in so
many occasions, when proper care was not taken for these age-old bridges, accidents took place and derailments happened and
many casualties took place.

There is a need to ensure special welfare schemes for the benefit of Scheduled Castes, Scheduled Tribes and Other Backward
Classes in the Railway employment. The Metro Railway Project for Bangalore and other cities should be completed as early as
possible. Special seats should be reserved for physically handicapped persons in the suburban, mail, express and passenger trains.
Goods transportation should be efficient and prompt so that it can withstand competition from the road transport.

I think, Shri Nitish Kumar is very particular about the farming sector. Earlier, he was also heading the Agriculture Ministry. He knows
the problems of the farmers also. | think, he will take care of this and he will give priority to passenger amenities.

Then, the most important thing is transportation of farming sector goods. You know that the producers of vegetables and fruits need to
be taken care of very well. So, you should see how you can transport their goods and make it more convenient for them. Even cold
storage should be put at a distance of about 500 kilometres so that there is no difficulty in carrying goods of farming sector to distant
places in the country. I think, it will be more useful for the farming sector and juice producers.

Another important aspect is construction of coaches. On the earlier occasion, | had requested the hon. Minister, Shri Nitish Kumar to
do something in the matter. Right from its inception 50 years ago, BEML unit is constructed for construction of coaches, and regularly
order for 500 coaches was given to it. In the last three or four years, it has stopped, and itis only given to Rail Coach Factory,
Kapurthala. About 5,000 workers are there. The overall production is only for feeding those people and this company is running into
losses instead of earning profit. They have skilled labours. There is no other work for those people. Construction of coaches is on the
top priority. | raised this matter on the last occasion also. | hope, the hon. Minister will appreciate that BEML has contributed a lot for
the last 50 years. The Government should take care of it as it is equally important. When Shri Jaffer Sharief was participating in the
discussion on the last occasion, he also urged upon the hon. Minister to give orders for coaches to BEML.

Now, | come to the projects which are pending in Karnataka. One is Hassan-Mangalore project. Then, there is project of doubling from
White Field in Bangalore to Jolarpet junction. | would request that these projects and also the other projects which are pending, should
be taken up at the earliest. About one project in my constituency, when | met the hon. Minister, he had assured me that he had directed
the Director (Works) to take up this immediately. Since the part work is over, if the remaining work is not completed, the earlier work
will be of no use. Already Rs. 80 crore have been spent and another Rs. 70 crore are needed to complete this project. Then, the South
will be connected to the North-East up to Guwahati from Chennai. This is to be taken up. We have been waiting for this sum of Rs. 70
crore for the last four years, and Rs. 80 crore already spent would be of no use if we do not complete this work. | think, the Minister has
appreciated it and he himself studied the project. He had told that he had directed the concerned officer, but till today, no instruction
has gone to the General Manager, Southern Region, Chennai. | approached him and he told me that he had not received any



instruction. May | request the hon. Minister to kindly again instruct the concerned officer to take up this work because he himself is
concerned about it? | have placed before the House important priority issues and this needs to be taken care of.

Then, there is another point about Kopargaon railway station where pilgrims come to pay a visit to the Shrine of Shirdi Sai Baba. Sir,
the trains coming from the Southern States like Tamil Nadu, Karnataka, Kerala and Andhra Pradesh and going towards Manmad and
beyond should be given a stop at Kopargaon which is a very important religious and pilgrimage centre and each train should be given
a minimum quota of six berths. The Karnataka Express from New Delhi and Bangalore should be given a quota of ten berths for this
station. Kopargaon station should be made as a model station by the Railways. | would request the hon. Minister to take personal care
of this particular issue. |am, myself, frequently visiting the Shrine. Last time, when | was there, | saw passengers taking so much of
trouble.

| assured them and | gave a representation to the hon. Minister stating that this is one of the important places. | think that the hon.
Minister will take care of this matter.

Sir, these are the prime issues which | wanted to place before the august House, and | support the Demands for Grants (Railways) for
2003-3004. Thank you very much, Sir.

CUT MOTIONS
SHRIPRABODH PANDA (MIDANAPUR): | beg to move:
Cut Motions No. 1-56.
SHRIRUPCHAND PAL (HOOGLY): I beg to move:
Cut Motions No. 122- 131, 137-149
SHRIANIL BASU (ARAMBAGH): | beg to move:

Cut Motions Nos. 132-136, 150
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PROF. A.K. PREMAJAM (BADAGARA): Thank you, very much Mr. Deputy-Speaker, Sir, for this opportunity.

As everybody is aware, the Indian Railways is the symbol of the concept of unity in diversity. It is actually a tool of
national integration. We are very proud that it is the largest railway network under a single management in the
world.

Now, with 63,000 route kilometres and befitting expansion of all lines, the Indian Railways is a very vast network.
There is no doubt about it. But when we analyse the progress made by the Indian Railways network through the
ages, since its inception 150 years ago, the major portion of existing network has been constructed by the British,
and the increase during the post-Independence is very minimal, at time, very low.

Here, we have to analyse the progress in relation to the expectation and the requirements. Everyday the number of
passengers is actually increasing. Regarding increase in the passengers, and the passenger amenities etc., the
Indian Railways has not come up to their expectations.

Of course, it is true that some efforts had been made by the hon. Minister Shri Nitish Kumar to rationalise different
aspects of progress in the Railway network. Regarding freight services, passenger services, projects and safety, he
had made an attempt to rationalise the entire process. According to his Status Paper published in 1998 regarding
the passenger fares, the philosophy is expressed in the following terms:

"Appropriate tariff for each segment commensurate with level of service provided and the ability to pay for
the same have to be evolved. "

Of course, it is a very ideal condition if it is implemented.

But when we look into the fare increase, the hon. Minister can claim that there was no increase in the Budget for
the year 2003-04. But during the previous year, the high rise was there in the passenger traffic rate. That burden
had actually fallen on the ordinary passengers and not on the special class, to the high society because the
reduction was made in the rate of Rajdhani Express and Shatabdi Express etc., whereas in the second-class fares,
in the smaller trains, the fare was actually hiked.

Sir, this year is declared as the Customers' Satisfaction Year by the Railways. Regarding projects, not many new
projects have come up during this Financial Year. Regarding the project perspective also, there is a philosophy
expressed in the Budget of 2002-03 wherein the hon. Railways Minister had stated:

"I have decided to allot funds for the plan-heads new lines, doubling, gauge conversion, electrification
etc., for projects in different States based on a clear and transparent formula, so that the available
resources are distributed in a manner which can be considered fair and justa€; "

Of course, the philosophy is fair and just.
The hon. Minister had further stated:

"&€|For this purpose, | have considered three major criteria, viz., the area of the State, the population and
the throw-forward of projects in States. Weightage given to these three criteria is in the ratio of 15 per
cent, 15 per cent and 70 per cent respectively."

Actually, this philosophy is very much appreciated on principle. But as far as my State of Kerala is concerned, this
philosophy has actually put our State into great disadvantage. As regards size, ours is a very small State.



Regarding population size also, ours is a very progressive State in implementing Family Welfare Programmes. Our
population has been controlled. But as far as this particular criterion is concerned, we are put to a great
disadvantage. | am sure that the hon. Railway Minister will agree with me in this regard.

Another thing is throw-forward projects. Because of the financial constraints, which the State is undergoing, they
are not able to put forward many projects where the funding would be mainly done by the State Government. Due
to all these conditions, our State of Kerala is put to a great disadvantage.

Sir, if we just go into the allotment for the last three years, we find that it is actually coming down. Instead of
increasing, it is actually coming down.

In 2001-02, the allotment was Rs. 286.67 crore. In 2002-03, Kerala received only Rs. 208.88 crore. That means, a
reduction of nearly Rs. 80 crore is there in the allotment. This year, 2003-04, it has further come down to Rs. 127
crore which means that there is again a reduction of Rs. 80 crore.

So, this is the situation as far as the funding in relation to the State of Kerala is concerned. Naturally, with such
reduction of funds, we will not be able to complete the on-going projects in a time-bound manner.

Similarly, constitution of ROBs, installation of inter-locking system, manning unmanned level-crossings etc., require
a lot of funds. For doubling the Shoranur-Mangalore line, the required amount is Rs. 106 crore but the allotted
amount is only Rs. 55 crore. For Calicut-Shoranur-Kuttippuram line the required amount is Rs. 73 crore but only Rs.
33 crore has been granted. Similarly, for electrification, Rs. 81.64 crore is required but only Rs. 22 crore has been
given. That means, most of the projects which have to be finished within two to three years time, will be lagging and
we will not be able to complete those projects in a time-bound manner.

Sir, regarding the new trains allotted, | am indeed grateful to the hon. Minister for granting one new train and
extension of three trains, especially, the extension of the Ernakulam-Calicut Inter-City Express to Kannur, as
promised by the hon. Minister. Here, in this connection, | would like to make a request. Hyderabad-Ernakulam train
is extended to Trivendrum. But there are a lot of passengers coming from Malabar side also. So, some arrangement
-- either a compartment which can be de-shunted from Shoranur or an extension of the entire thing to Malabar area
-- will be much appreciated.

Sir, regarding the MPLAD funds, | would like to specially mention that the Railways at the bureaucratic level is still
having the British colonial hangover. Some of these rules have to be amended in the changed circumstances.
When the hon. Minister is thinking in terms of improving the infrastructure facilities and improving the passenger
amenities, there are certain amenities which are not actually passenger related amenities, but they are closely
related to the Railways. For example in my Constituency Badagara, | had already allotted Rs. 60 lakh from the
MPLAD funds for two projects, on an average Rs. 30 lakh per project. This had been done two years ago. But they
are still pending implementation because of an answer being awaited from the Railway authorities. The position is
that one under-bridge at Patiat Mukhali to the North of Badagara is proposed by me, and actually it is not a
passenger amenity because this under-bridge is to be used by village pedestrians from three villages to get to the
national highways.

They have to cross the double line now, if they have to get to the National Highway in the existing system. As this is
an essential requirement for the development of that area, | have allotted Rs.30 lakh two years back. The
Committee of MPLADS had already okayed the project from their side. But the Ministry of Railways is saying that
according to the existing rules, the State Government and the Gram Panchayat have to shell out money. How can a
Gram Panchayat allot Rs.30 lakh for one project? They are under great economic strain. So, the money is pending
there and this money is kept for this project alone. The Ministry of Railways has not given a positive reply. | have
written to the Railway Board. | have raised this matter on earlier occasions also, when | was participating in the
discussions on the Railway Budget.

Another project is for a foot over-bridge at Tellicherry, to the south of the Railway Station. It is not, in any way,
connected with the Railway Station. It is actually over a level crossing which had been closed in lieu of a fly-over.
For this also, | have allotted Rs.30 lakh two years ago. In the nhame of passenger amenities, this is being negated.
Actually, this is not a passenger amenity. The passengers coming from the platform will not be using this foot over-
bridge. This foot over-bridge is for ordinary pedestrians who had to come from the Coorg Road to the bus stand
and other places.

| would request the hon. Minister to examine this matter and sanction this at the earliest so that | can get these two
projects implemented which will be connected with the railways.

Another point is the one which | mentioned today during the submissions under Rule 377. So, | will not repeat that.

There is another over-bridge at Badagara, Ontham over-bridge. It was started in 1994 and it is yet to be completed.



The road alignment is already made. The railway portion, that is, the bridge portion over the railway track is to be
completed. Several over-bridges are in different stages of completion and there is delay in completing the bridge
portion. The National Highway portion is completed; the road alignment is completed. In most cases, the bridge
portion which is just above the railway track is to be completed; whatever may be the technical problems, | would
request the hon. Minister to see that directions are given to the authorities concerned to expedite the matter.

Another request which | had been repeatedly making in this august House is regarding Tellicherry-Nanjangode
railway line. Actually this railway line will help augmenting the requirements of tourism projects because from
Tellicherry, there is only bus service available now, to Karnataka region. If this railway line comes up, this will be
very encouraging to the tourism development programme and other activities which will also help people belonging
to the entire Malabar region, to reach Karnataka and come back, in a very convenient manner.

| earnestly request that this will be given a great consideration by the hon. Minister at least in the next Budget.

There are many more points to be brought to the notice. But for want of time, | thank the hon. Deputy-Speaker for
the opportunity given. | also thank the hon. Minister for the services he has already rendered to our State. |
anticipate that more funds will be allotted to the State of Kerala and also that he would give some good
consideration for the northern part of Kerala, that is, Malabar.
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DR. AD.K. JAYASEELAN (TIRUCHENDUR): Mr. Chairman Sir, at the outset | must congratulate the Minister for
Railways. | must accept the fact that in recent times Tamil Nadu has been benefited by the present Ministers. In my
constituency also we have had the privilege of getting Tirukkural Express from Kanyakumari to Delhi and the
extension of Kudal Express. Still, we have some more requirements. We really appreciate that Shri A K. Moorthy is
doing wonderfully well. He is going from place to place and he came to Tiruchendur also to open the computerised
booking office. He promised that broad gauge will be introduced in the coming year.

Tirunalveli to Tiruchendur is only 61 kms. The major work has been completed there and bridges have also been
built. You have to change only the rails. Unfortunately, it is going at a snail's pace. Sometimes, because of
pressures, the Minister is allotting money to other jobs. We feel very sorry for it. Tirunalveli to Tiruchendur is a very
important line in our country. There is a Murugan temple there. Every month lakhs and lakhs of pilgrims come there.
If you come there, you will be definitely blessed. People visit the Kartikeyan Temple at Tiruchendur. Further, there
is a place called Alimuganeri where hundreds and thousands of people are engaged in salt manufacturing. There is
one Darangadhara Chemical Works. They use the Railways for transporting soda ash. By way of this transportation
the Railways can earn a minimum of Rs.1 crore. Commercially it is really viable. It will connect this place with every



nook and corner of the country from where a large number of-pilgrims are coming. They find it very-difﬁcult inthe
present set up. They come up to Tirunalveli and from there they have to catch some other mode of transport like
bus or taxi.

Actually my people asked me to lead an agitation to attract the attention of the Minister towards this issue. But, |
said the Ministers are wonderful people and they know what is good. | also assured my people that our Minister will
do this job for them. Therefore, | invite the Minister to come to Tiruchendur and he will be definitely blessed.

There are one or two small points that | have to make. In the Kanyakumari line there is one place called Valliyur
where the platformis so low that two persons recently fell down and died. Immediately people rushed to me and
questioned me about it. | am answerable to them. That way, you are also answerable to them. Valliyur Railway
Station is situated between Tirunalveli and Kanyakumari.

Some parts of Tamil Nadu have been annexed with Kerala side. There is a demand that Kanyakumari area must be
included in or annexed to the Madurai Zone. This is very important.

The people of Kerala are really very shrewd. | must appreciate them. They make full use of the amount. If Rs. 100
crore is allotted to them, they make use of Rs.90 crore and give only Rs.10 crore or something like that. So, we are
at the mercy of the people there. So, please try to include the areas of Kanyakumari and Tirunelveli with Madurai
zonea€| a€] (Interruptions) Pudukottai area is also important but the most important area is Tirunelveli -
Tiruchendur. There are so many schemes but this is the most important area. | hope it will be done.

There is another proposal regarding a new train from Kanyakumari to Kashi a pilgrim centre . Kashi and
Kanyakumari. Kanyakumari is a part of my constituency. Everyday, more than 25,000 people come there. It is one
of the most important places being a tourist spot. Geographically also, it is important. There is the confluence of
three seas. We are spending crores of rupees on Kashmir. Why can we not spend some amount on Kanyakumari
which is a pilgrim centre apart from a tourist spot? It is a sacred place. Please give importance to this area also. |
hope they will do it. As we have got very wonderful Ministers here, | am confident that they will do it.

al. o dl.fig 99d (SaER) - guufa oft, St A wew g9 # 91 9 o urd, 996 anor fafad wa # wfe ) ford simdl
MR. CHAIRMAN: If you are willing to lay your written speech, it is all right.

DR. B.B. RAMAIAH (ELURU): Sir, | must first congratulate the hon. Railway Minister for presenting a very good
Budget this year without increasing the taxes either in freight or passenger fares and also increasing the goods
traffic to the maximum extent.

| would like to suggest to him some ways of increasing the facilities to the passengers and also increasing the
goods traffic in order to make it more economical and profitable. Today, railways have to compete with road
transport. After increasing the road transport facilities, they have become a big competition and they have to
provide with more facilities which are required in the existing conditions of our country.

An important item which is required to be more economical in future operations is making it unigauge everywhere
which you are doing now. If you have meter gauge and broad gauge, you may have transit problems. Please make
it unigauge as fast as possible so that the whole country will be able to operate very efficiently. | know that one of
the largest Railway operations is our Indian Railways.

Another point is unit type of energy. Somewhere you are having electrification and at some places, you have diesel
operations. It is always economical to make the entire area operate under electrification and reduce two types of
engines. Earlier, we had steam engines. That was most inefficient operation and diesel is much more better than
that. But today, electrification is much better from economic point of view and also taking into account efficiency and
profitability aspects.

The next point which | would like to make is about more utilisation of the workshops that are available with the
railways both for manufacture of wagons and coaches. We have to meet not only our requirements but also
international requirements. We may take up work outside India for erection and operation of railways as we have
people with enough experience and knowledge in our country. This is one point on which we should be able to
expand and take care of our neighbouring countries which require a lot of facilities.

Next point is about safety fund. This year, we have put a cess as regards safety purpose. In a number of places, we
find that flyovers are required. But the condition is that there should be 50 per cent contribution from the State
Government which it is unable to do. We find that substantial amount of railway safety fund is unutilised because
the State Governments are unable to contribute to that extent. | would suggest to make it a nominal contribution
from the State Governments. We find a number of cases where the State Government's contribution is 10 per cent
or so like taking up rural development schemes, drinking water schemes and other things. Likewise, you may



reduce the contribution of the State Government from 50 per cent to 15 per cent so that we may probably utilise our
safety funds fully and also utilise the services of the flyovers which have become absolutely necessary in a number
of places.

| am sure that you will take this into consideration, try to help and increase the faster utilisation of the flyovers and
to man the railway gates. A number of accidents are happening because there are no manned gates. Manned gates
are also very limited. Since we are having this Safety Fund, every year we should increase the number of manned
gates so that we can prevent the accidents and we can also increase the performance and efficiency.

Let me come to diesel engines. We have imported some engines at very high cost, whereas this country can
produce some of these engines. Even if you have one engine, you can improve upon it. That is what Japan has
done. You need not import second one. You can improve on that. We can produce large quantities for our own
requirements and we can supply them to other countries also. | think these are the important items, which we have
to take into consideration.

We have to make use of container traffic. Shipping Department and Ports are using container traffic. People are
using the containers. We should also handle as much containers as possible.

Coming to our own State, hon. Minister Shri Dattatreya was in my area. We found that for Godavari Pushkaram,
where we have to handle large number of population, we have to provide special trains to meet the demands in
these areas. We had sent an excellent proposal. We have to review that proposal again.

Bhadrachalam-Kovvur covers substantial reduction of distance and it would be more economical. If we review it
again, there will be a lot of development in that area in terms of industrial development and agricultural
development. That would be more useful. From Nidadavole to Vijayawada, via Bhimavaram, the rail traffic is
increasing. There we should need electrification. We have made this demand a number of times. We shall have to
take up this very important item.

You have introduced a number of trains. They are passing via Andhra Pradesh, but they are not specifically for
Andhra Pradesh. You should also introduce trains for Andhra Pradesh. The most important thing is that, the timings
of the trains that pass through Andhra Pradesh are not suitable for the passengers. | had suggested a number of
proposals for this. | hope the Railway Minister will take this into consideration.

In Hyderabad, we found that metro traffic is increasing. We have to take up this issue as early as possible. The
same is the case in other big cities. Pollution problem is increasing more and more and the metro traffic is also
increasing. Only through metro, the Railways can help the people.

Our people have suggested for construction of number of bridges. We will send you the local requirements
specifically for various purposes. There are no urinals in a number of trains. It is said that these trains are meant for
short distance, so they do not require urinals. But, now the number of hours of journey has increased to five hours
and six hours. There, urinals become a problem. Anything less than two hours is okay. Otherwise, you have to
provide urinals.

In a number of stations, the level of platformis very low. A number of hon. Members spoke about this. We have to
raise the levels of platform so that passengers do not find it difficult to get in and get down.

These are the most important items. | will send you a number of other suggestions. | hope you will take care of
them.

SHRI H.D. DEVE GOWDA (KANAKPURA): Mr. Chairman, Sir, | do not want to take much time of this House. | want
to mention one or two points only today.

Yesterday, | was in Northern Karnataka, which area you tried to help by shifting the zone. The credit for that should
go to the Railway Minister and Shri Atal Bihari Vajpayee. The people are urging the Government to hand over the
areas which have already been notified, from Bellary to Toranangal. These are the two areas which have already
been notified. But the areas have not been handed over. They tried to impress upon me that | should bring it to the
notice of the hon. Railway Minister. | am honestly doing that job. Please see to it that you fulfil whatever
commitment you have made.

| would like to draw your attention to Bellary-toranangal. Hubli division should be handed over. The other thing is
that in Bijapur three religious heads were on an indefinite hunger strike yesterday. | have persuaded them. In
Bijapur to Gadag area and whatever remaining area where gauge conversion is to be done, the allocation is hardly
Rs.10 crore. The amount required is Rs.180 crore. An indefinite hunger strike has started and about 4000 people



have gathered there. There is law and order problem. | went there for a different purpose. They forced me to visit
that area and persuaded me to stress the Government particularly on this issue. This amount of Rs.10 crore is only
a meagre amount. | do not want to say anything beyond that. It requires another 18 years at this rate of progress to
complete.

Another one is where the Prime Minister laid the foundation stone during 1998, when this controversy was in the
Hubli zone. At that time, the Prime Minister laid the foundation stone for Hubli-Ankola line. There also the hon.
Minister has provided Rs.10 crore. It requires about Rs.950 crore. | do not know when it is going to be completed.
The Prime Minister had laid the foundation stone. Hence at least during his tenure let there be some substantial
progress. That is all | want to say. He is going to hold office for the next one and a half years. | do not mention here
the other works which were sanctioned and included in the Pink Book during my period. Where the money is going
to be spent, how the money is going to be spent, | am not going to look at it with a parochial angle. | do not want to
say anything about the number of works which you have sanctioned during my period and how the works are
limping.

It is not the question of blaming anybody but the factual position is for Hassan-Mangalore how much have you
provided? It started about fifteen years back. After all, | was there for hardly ten months and | cannot take the credit
for myself. For Hassan-Bangalore it is about Rs.400 crore. At least this year the hon. Minister has provided Rs.25
crore. Earlier, it was Rs.10 crore, Rs.15 crore, like that. My earnest appeal to the Minister is that for Hubli-Ankola
and even for Munirabad and Mehboob Nagar, you have provided Rs.10 crore. Everywhere you have paid Rs.5
crore or 10 crore only to satisfy the people because it is the election year and you do not want to displease
anybody. | do not want to make any sweeping remarks. The fact is that substantial money has not been provided at
least for this Hubli-Gadag. Due to this, a serious situation has developed because three religious heads are going
on an indefinite hunger. | requested them to discontinue but they were not in a mood to oblige. | do not want any
law and order problem to be created there. The hon. Minister may take credit for himself by allocating at least Rs.25
crore or Rs.30 crore this year and see that the hunger strike is discontinued. That is all | want to say. | do not want
to make any comment on the allocation of funds. The hon. Railway Minister has tried to mobilise more funds this
time by creating the Rail Vikas Nigam. | do not know how he is going to mobilise that but it is a laudable idea.

The Prime Minister has given clearance for this proposal. The Finance Minister also, in his Budget speech, has
mentioned about mobilising the required money to complete some of the ongoing projects and also some fresh
projects which the Minister has sanctioned. Some of the projects are very essential; whether they are in Bihar or
Uttar Pradesh is not the issue. But these projects are very much essential for the development of the country.

| would like to say that the Minister has made an attempt to mobilise the resources, but at the same time | would like
to urge that Karnataka should not be given a raw deal. That is all | want to say. | do not want to say anything
beyond this because the hon. Minister has made some earnest efforts to satisfy everybody. So, | sincerely request
the Minister to provide some additional funds by mobilising them through the Rail Vikas Nigam to at least the three
projects which | have mentioned, namely Hubli-Ankola, Bijapur-Gadag where hunger strike is going on and Hassan-
Mangalore to be completed.

SHRI K. MALAISAMY (RAMANATHAPURAM): Mr. Chairman, Sir, | am extremely happy indeed today to participate
in this debate under your chairmanship of this House, particularly because you make relaxed and feel at home. But
that does not mean that | would take advantage of your presiding over the House. | would like to be as brief as
possible and conclude my remarks as quickly as possible.

Sir, | would like to joint with other colleagues who have come out with enough pat and praise on Shri Nitish Kumar
and his team for presenting a passenger-friendly and freight sector friendly budget. It is a matter of gratification and
supreme satisfaction to note that there are several highlights of the Railway Budget, namely, there has been no
hike in the passenger fares, there has been increase in the frequency of trains, number of trains have been
extended, a number of new trains have been introduced. Discounts have been offered. This year has been
declared as the 'Consumer Satisfaction Year'. The Railway Minister has also rationalised the fare structure and
freight rates. He has also given concessions to certain category of patients. He has also reduced the age limit to



avail the concession given to senior citizens. There are thus good highlights in this Budget and it is really a matter
of great satisfaction. This is on the one side. Coming to the other side, there are certain critical areas also. We
know that any coin will have two sides. Similarly, any issue will have both plus and minus points. In the same way,
any budget will have both plus and minus points. When | highlighted the plus points, there are certain minus points
also about which a competent Minister like Shri Nitish Kumar can clarify during his reply. | have got certain genuine
doubts on certain areas.

For example, the Minister has said that there is no increase either in passenger fares or freight rates. Last year, the
Minister tried to set right the imbalance in the freight and fare structure by increasing taxes with a view to
compensate the losses. Now, since there is no increase in the fare and freight structure, the accrual happens to be
much less. The improvement he has made is only 10.8 per cent as against 36.4 per cent of last year. According to
me, the increase in the revenue made by him last year was around 36 per cent and now he could show only 10 per
cent. So, there is a steep fall in the revenue. Will it not mean that the Minister has to depend more on outside
finance or borrowings instead of generating his own resources?

Then coming to another point on which | would very much like to get a clarification is that there has been a
reduction of passengers to the extent of 2.8 per cent. | am not able to understand that in the light of the increase in
population, in the light of increase in prosperity and wealth, etc. how they can afford to reduce the Railway
passengers. This point may be explained during the reply of the hon. Minister.

Then coming to another aspect on employment, | am not at all against growth of employment. | am one for it. |
always plead for the potentiality of employment, but in Railways how can they afford to go to the extent of recruiting
20,000 new employees, plus 3,500 RPF personnel. On the whole, about 24,000 employees they are going to
recruit. That means, there is going to be a heavy financial commitment. Will it not run in contrast to their earlier
policy of downsizing their Department? When they are trying to downsize the manpower how can they think of going
for higher manpower? This is another point on which | need to be clarified.

I need clarification on one more point. They have created seven zones and eight divisions. Will it not cost
unnecessary or put additional strain on their financial exchequer?

One more point is that 30 per cent of their freight traffic is being taken away by road transport. What are they going
to do on that?

But my core point is,different about which | have been harping on several times, during the tenure of Kumari
Mamata Banerjee as Railway Minister and during your tenure, that there is a wide regional imbalance as far as
Railways is concerned and | have made out my case so strong on so many occasions. This shows how Tamil Nadu
has been notably and grossly neglected and discriminated against. Sir, you know, the Southern Railway consists of
five States and it has got long M.G. kilometre length of 2,570 kms., all five States put together. But Tamil Nadu
alone is having 2,137 km. length. What does it mean? As against 2,570 kms., in the entire Southern Railway, Tamil
Nadu alone is having 2,137 kms. That means 85 per cent of the meter gauge is still in Tamil Nadu, whereas 70 per
cent of the meter gauge throughout India has been already converted into broad gauge. But in T.N. 70 per cent or
80 per cent of meter gauge is yet to be converted into broad gauge. Is it not a big regional imbalance?

The hon. Minister may try to say that it is done according to the guidelines. viz there is a weightage for population,
weightage for area, and weightage for throw-forward of existing projects. The guidelines may be all right. But does
he remember that the Standing Committee on Railways has given a recommendation that while giving this kind of
priority you must not only go with all those things, but you must take care of the backwardness of the area and the
possibility of generating revenue. These are the two criteria, which the Standing Committee has laid down. But
nothing has been done for T.N.. Normally, the hon. Minister may try to say that this is not his legacy. This 2,137
kms.M.G. is not done overnight. This has been done over a period of time. But this injustice for T.N. has been
continuing.

Unfortunately, T.N. did not have a Railway Minister for a long period. Luckily, this time, they have given a Railway
Minister of State, Shri Moorthy. He is very young, quite active, and goes here and there. But what can he do? He
has not been given enough finance.

He goes there and does some thing like increasing the frequency, extension of trains. | mean, he shows his
presence felt by doing something. | want to know whether anything has been done substantially for T.N. . For
example, you look upon Rameshwaram to Madurai; then Trichy to Manamadurai. This is the most important broad-
gauge conversion. | need not repeat this again and again. As rightly said by many people, Rameshwaram is not
only a national-level pilgrim centre,but also an international pilgrim centre. If | mention Rameshwaram in United
States, everybody will know it. That kind of importance is given to Rameshwaram. Not only that, the President of



India, Shri Abdul Kalam, His Excellency is hailing from Rameshwaram. What more importance can one cite? *
MR. CHAIRMAN : Those words are expunged.

SHRI K. MALAISAMY The Chairman may also recommend B.G. Conversion up to Rameshwaam as done for
Tirunelveli . Rameshwaram has got real impact for Tirunelveli also. In addition to that, your Sethusamundaram
Project near Ramesh waram will also warrant B.G. Conversion.

MR. CHAIRMAN: Since it is expunged, the Minister need not think that he need not lay broad-gauge to
Rameshwaram. You lay broad-gauge to Rameshwaram. | have expunged the name, not the request.

THE MINISTER OF RAILWAYS (SHRI NITISH KUMAR): | shall respond to his point.

SHRI K. MALAISAMY : A few weeks back, Shri A.K. Moorthy came to Paramakudi and Manamadurai and there was
a huge crowd demanding to the effect that what are you going to do with the Rameshwaram project, this broad
gauge conversion. He was really in a fix and a number of our MPs were there. At that time what he replied was that
'l will strongly recommend to the Railway Minister and see that in two or three years this Railway broad-gauge
conversion will be done.' This is the open announcement made. Taking strength of the

* Expunged as ordered by Chair.

Railway Minister he has given the assurance. This is the core project. | need not dilate very much on that. Out of 10
projects, this Rameshwaram project is a very very important project. | need a positive assurance from Railway
Minister . The sum and substance of my presentation is going to revolve round on this important project. This is one
important aspect.

Then, out of the 10 projects of broad-gauge conversion, the total money required is Rs.2,362 crore. For the last
four or five years, you have given Rs.261 crore which comes to only 10 per cent. How many years will this take?
The Minister may have some financial constraints. You may say that | amin want of finance. It is up to you to
generate the required finance. Some great injustice has been done which resulted in the regional imbalance. Are
you not going to set right at some stage or other? This is the point. | have been repeatedly telling besides the entire
team of Tamil Nadu came and met you; Sir and Shri A.K. Moorthyji. We have been trying our best. We do not know
how to get it done. In spite of our best efforts, we are not able to manage you! You are able to manage so many
things. Can you not manage this Rameshwaram project?

Let me come to one more aspect. In the case of allocation of funds, the total money allocated is Rs.2888 crore for
Projects, out of which Rs.800 crore goes to North East, Jharkhand, etc. So, from the remaining amount of Rs.2,115
crore, 40 per cent goes to Madhya Pradesh, U.P., A.P. and Karnataka, not Bihar. So, what is left for other States?

To sumup, for the ingoing new lines in Tamil Nadu, the requirement is Rs.1,852 crore; for broad-gauge conversion,
the requirement is Rs.1,810 crore; and for doubling, the requirement is Rs. 135 crore. So, the total money required
for Tamil Nadu is Rs. 3,798.37 crore. You are giving only Rs. 350 crore on an average as against the requirement
of roughly Rs. 3,800 crore. As per the present allocation of funds this will take another 15 years to complete.

Now, | need a commitment from the hon. Railway Minister, Shri Nitish Kumar as to whether he can increase this
money to a great extent by doing it with retrospective effect. All the neglects, discriminations and injustice done to
Tamil Nadu can be compensated by giving double or triple the quantum of money which you are giving on an
average.

| would again like to remind the hon. Railway Minister that Tamil Nadu is very much in need of bigger projects. |
would request the hon. Railway Minister to kindly think over as to how the existing and on-going projects,
particularly Madurai to Rameshwaram and Tiruchi to Manamadurai can be completed within a time-frame. These
are the two projects which are very much essential for the South.

With these few words, | conclude.
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SHRI TRILOCHAN KANUNGO (JAGATSINGHPUR): Thank you, Madam.

At the outset, let me put on record our thanks to the hon. Railway Minister and his colleagues because after a long
time, Orissa has been gifted with a Zone. We waited for more than 50 years for a Zone - actually it is not for a
Zone, but for shifting the South Eastern Railway Headquarters from Kolkata to Bhubaneswar. This did not happen.

However, the present Minister Shri Nitish Kumar made it functional from the 15t of April 2003. We are grateful to
him. Though truncated, still we are not unhappy. While we are grateful and thankful to him, we have a demand. We
have made it very clear that three more divisions are necessary in East Coast Railway Zone - one is at Baleshwar,
the second at Rourkela and the third at Raigada. These three divisions should be opened as quickly as possible so
as to make proper coordination and make the Zones more profitable.

We are also grateful to him because the Rajdhani Express is being diverted via Adra-Kharagpur to Bhubaneswar
and not via Howrah. When we requested his predecessor-Minister, many technical problems were stated. But as
soon as Shri Nitish Kumar took over charge, all those technical reasons evaporated; and now, it is running via
Adra-Kharagpur route which is shorter by 300 kms. Although it is shorter by 300 kms. fare has not been lowered.
This is to be taken into consideration. We are grateful and thankful to him that he has provided another Rajdhani
Express from Delhi to Bhubaneswar. He has also promised that this would run four times a week.

While expressing our thanks, through you, Madam, we want to say that Orissa, as is its wont and as has happened
to other sectors, is lagging far behind in railway development.

So far as route length is concerned, Orissa is at the lowest rung among the 15 major States.

As against the national average of 19.3 Kms of route length per thousand square kilometres, Orissa has got about
14.83 Kms of Railway route length. Orissa, Karnataka and Madhya Pradesh are the three States which are having
less route length per thousand square kilometres. Therefore, special attention, which has not been given hitherto,
should be given to these three States for construction of new railway lines.

Madam, though provisions are made in the Budget, you will be surprised to know that in the middle of the year,
funds have been diverted to other projects. | shall give you some examples where though provisions were made for
construction of new lines yet funds were diverted to other projects outside the State. In 2000-01 Rs.5.20 crore
provided for Daitari Banspani were re-appropriated for other projects. Out of Rs.14.50 crore provided for Khurda
Road and Bolangir, Rs.11.70 crore were diverted to other projects. In 2001-02, Rs.5 crore were provided for
Haridaspur-Paradip but Rs.2.48 crore were diverted to other projects. Again, Rs.14.54 crore were provided for
Haridaspur-Paradip and Rs.3 crore were diverted to other projects.

| would request the hon. Minister to see that whatever money is provided in the Budget should be utilised for the
same purpose. Previously, money was said to have been provided through BOLT but not a single coin had come
for investment in those areas. In the Railway Vikas Nigam, the hon. Minister has provided Rs.75 crore for Daitari
Banspani and Rs.15 crore for Haridaspur-Paradip. | would request him to see that the entire money of 123 crore of
rupees for new line construction is spent only for the purpose it has been provided. Out of Rs.730 crore provided in
the Budget to Railway Vikas Nigam, only Rs.90 crore has been allocated to the State of Orissa. My request is that
in the middle of the year the money should not be diverted to other States.

Talcher-Bimlagarh Railway-line has been surveyed several times. It was surveyed last in 2000-01 and the rate of
return on this line was declared to be as 10.16 per cent. Though the rate of return on this line is so high, it has not
yet been taken up for construction. | would request that steps should be taken to expedite inclusion of Talcher-
Bimlagarh as the new railway-line.

I, now, come to gauge conversion. About seven thousand Kms of metre-gauge and narrow-gauge have been



converted to broad-gauge. During the Ninth Plan alone about 2103 Kms have been converted to broad-gauge.

But not a single kilometre has yet been converted into broad gauge in Orissa. There are only two narrow gauge
lines in Orissa, namely, Nawapara to Gunpur, which is about 90 kilometres, and another is Rupsa to Bangiriposi,
which is about 89 kilometres. Out of that, 45 kilometres of Nawapara to Gunpur sector lies in Andhra Pradesh but
the entire 179 kilometres should have been converted long before, but it has not been done. This year 2003-04
only Rs. 25 crore have been kept for Gauge Conversion in Orissa. It is inadequate. Whatever money had been kept
for this, that had also been taken away. During 2000-01, Rs.5.01 crore were kept for Rupsa and Bangiriposi line but
immediately after the Budget was passed, some orders were sent from the Railway Board saying not to go ahead
with the work. This has happened in the past. This thing should not recur. My earnest request is that during the
Tenth Five Year Plan, the work relating to the conversion of these two narrow gauge lines to broad gauge lines
should be completed.

Last but not least, my request is that the Samta Express which is running between Vizag and Nizamuddin, is now
running three days a week. | would request that it should be made six days a week so that people of western Orissa
could benefit by this train.

With these words, | thank the Railway Minister. | would again request him to see that whatever money has been
allocated both for new line construction and gauge conversion should be spent during 2003-04 so that the new
Railway lines are constructed and the conversion work is also completed.

SHRI KHAGEN DAS (TRIPURA WEST): Sir, at the outset, | would like to draw the attention of the hon. Railway
Minister that | come from a region which is the most backward region in respect of communication even after 55
years of Independence. It is true that some good things are there in the Budget. But some urgent issues are not
addressed. So, | express my resentment.

In my opinion, the Railway Budget 2003-04 is an electoral gimmick. It would fail to provide desired impetus to
modernisation and expansion of Railway network as also in making it more efficient. The Budget is an attempt to
camouflage the shortcomings and failures of the Ministry of Railways. It is also an attempt to meet the aspirations of
the people by some sweet words.

The Railways should not be interpreted or confused as a means of communication alone. It is, in fact, much more
and greater than that. The Railways is the symbol of our national integration. Unfortunately, this aspect has not
been taken care of in the past 55 years of Independence. It is unfortunate that almost all the Ministers could not
come out from their narrow regional or State or constituency outlook to take an impartial and national outlook for
providing the desired benefit of this most important mode of communication to far flung areas of the country.

Had such actions been taken on time, many of our present day problems relating to national integration would not
have arisen at all. | would now like to cite one glaring example of regional disparity in regard to the Railways. In the
North-Eastern States the railway line is less than one kilometre per 100 square kilometres which is less than half of
the national average. As many as seven State Capitals, namely, Agartala, Aizwal, Imphal, Shillong, Kohima,
Guwahati and Gangtok are not yet connected with railway lines.

Railway tracks were laid by the Britishers for their narrow colonial interests. But it has been observed that by
investment of small amount of money and by using conventional technology, the Britishers could build up a network
of railway track of 30,000 kilometres within a span of about 55 years. But unfortunately, after Independence during
the same span of time the Indian Railways could not even achieve its target. Even in comparison to road network,
railway network has remained very poor.

Madam, there are a few issues that needs to be urgently addressed, namely, modernisation, improvement of
infrastructure, replacement of old bridges and tracks, ageing coaches, outdated signalling systems and
telecommunication systems. But all these aspects have been neglected for decades now. It is unfortunate that most
of the railway bridges, tracks and other infrastructures that were laid some 100 years ago have neither been
replaced nor modernised. Lives of these infrastructures have expired long back and now these have become a
major cause for train accidents.

Madam, | would like to give a few figures to reflect on the status of the railway bridges in the country. The total
number of railway bridges are 1,19,948. According to newspaper reports, 44 per cent of these bridges are more
than 100 years old and 70 per cent of them are above 60 years old. | would like to know from our dynamic and
experienced hon. Railway Minister, firstly, as to how long he would treat these bridges safe for running of trains,
and secondly as to what is the status of replacement of the bridges that have been declared dangerous by the
Khanna Committee.

Madam, | would also like to mention that in about 1,600 stations the signalling systems are not only very old but
also are obsolete. There has hardly been any significant allotment of funds, in keeping with the requirement, for this



purpose of modernisation and replacement of railway bridges. Even the funds allocated for track renewal have
come down in this year's Budget from Rs. 3401 crore to Rs. 2605 crore. This is a very unjustified announcement.

Some hon. Members have mentioned about a number of trains that have been announced and are running; but
almost without passengers. Now a days, it is often told by the Railway Ministry — this is also applicable in our case
- about commercial viability. One of the projects has been shelved because there was no business. The Central
Government is doing business with the northeastern region. The Railway Ministry talks about commercial viability,
containing of wasteful expenditure, attaining of break-even point, generation or mobilisation of resources for
modernisation and expansion etc. Such arguments are put forward to us whenever we demand extension of railway
line or expansion of railway line or introduction of new railway line in the backward areas.

But what do we see from the action of the Railway Ministry? A number of new trains are announced by almost all
the Ministers every year connecting relatively developed regions. | am not opposing it. But such trains are
announced on political considerations without conducting proper survey. Subsequently, many of the trains have to
be withdrawn. It appears from the Railway Minister's announcements that he has not learnt any lesson from the
past.

Coming to the northeastern region, | would like to draw the attention of the Minister to the following demands for his
consideration and for taking immediate steps. Firstly, there is a demand for the introduction of a pair of well
maintained express trains between Manu and Lumding so that the people of South Assam and Tripura are
meaningfully benefited. Secondly, huge demands for goods trains from many stations are pending. Rolling stocks
that are attached to the goods trains are in dilapidated condition. No commodity can reach the destination in the
northeastern region without partially or fully damaged. So, it is demanded from our good friend — he is the most
experienced person and it is due to him that some of our extension work is going on, though slowly — to provide
better quality of rolling stock for goods trains and increase the number of rolling stock.

Lumding to Silchar BG line is progressing at a snail's pace because funds are inadequate. Adequate fund is to be
provided for this project. BG conversion from Badarpur to Manu is to be sanctioned with adequate fund. Immediate
finalisation and issue of work order for three long tunnels in Manu-Agartala sector is to be done.

It is astonishing to know the way of working of the Railway Ministry. We have been writing letters to the Minister of
Railways, to the General Manager, NF Railway and to the Chairman of the Railway Board. We get regular replies
from the Minister and also from the General Manager, NF Railway. But we get no response from the Chairman of
the Railway Board. Is he above the Railway Minister? | repeat the charge.

17.00 h
Is he above the Minister? Is he above the House? He is neglecting the Members.

The sixth point is declaration of target for the completion of railway projects from Manu to Agartala. It has to be
declared immediately.

Lastly, | would request the hon. Railway Minister to take up the issue of railway line connection between Agartala in
India and Akhoura in Bangladesh with the appropriate authority or their counterpart.

SHRI E. PONNUSWAMY (CHIDAMBARAM): | congratulate our hon. Railway Minister for his excellent Budget. The
Opposition has called it an election Budget. | do not know whether they would present such a Budget only for
elections. He has taken care of the all-round interests of the people of India, particularly the backward States which
cry for railway facilities.

SHRI SONTOSH MOHAN DEV (SILCHAR): Except my area.
SHRI E. PONNUSWAMY : He will take care of your area also.

On the last 16, when the hon. Railway Ministers of State visited my constituency, on behalf of people | placed a
demand that Chennai — Villupuram Express should be extended to Virudhachalam, my constituency and also a big
junction, as it stops at 1030 hours at Villupuram and wastes about five hours there.

| have three requests to make to the hon. Minister. Firstly, in my constituency Chidambaram, there is Annamalai
University at Annamalai Nagar on the one side and the Chidambaram town on the other side. There is a crying
need for a railway bridge which is pending for decades. In fact, all steps were taken and it had come to the stage of
tendering. But suddenly, change of Government took place and that project had been stopped. There were many
requests from the people of my constituency and also from Annamalai University as people face an ordeal everyday
at the level-crossing. They have to wait for more than two hours to cross that particular place. So, | request the hon.
Minister to kindly take up this project which is at the stage of tendering and the other formalities have been done. |



request him to complete it within 31t March of next year.
17.03 hrs. (Dr. Raghuvansh Prasad Singh in the Chair)

Secondly, | have placed a request for a new line from Kancheepuram to Tindivanam via Vandavasi which is 76
kilometres. Vandavasi is a business centre. But it has been neglected for decades. There should be a railway line
through that place as Vandavasi is a historical place where people are mostly businessmen. | made a request to the
hon. Minister in 1999. Your predecessor sanctioned that project and ordered for a survey saying that it should be

completed before the 31 St March, 2001. | have been writing scores of letters to the hon. Minister. | am yet to get a
positive reply on that point. | request our hon. Railway Minister to kindly sanction this line immediately and order for
a survey at least now.

Thirdly, Shri O.V. Alagesan of Congress Party was the Railway Minister in the early 1950s.

Only now, after a gap more than of 45 years, the people of Tamil Nadu have been blessed with an MoS for
Railways. Naturally, people of Tamil Nadu look up to him for every need of Railway facilities. He has been doing a
highly laudable work for the last nearly eight to nine months to the best of his ability. The people of Tamil Nadu and
other neighbouring States appreciate him for his good work.

| request our hon. Railway Minister that from the total budget of about Rs. 44,000 crore, the State of Tamil Nadu be
given at least Rs. 2,000 crore for completing the on-going projects. For the Southern Railway, for five States put
together, Rs. 10,000 crore must be given. | request the hon. Railway Minister that to complete the on-going projects
and for the construction of one or two lines that | have requested, at least Rs. 2,000 crore can be provided in this
financial year for the people of Tamil Nadu. Every one of the hon. Members from Tamil Nadu has covered all the
demands for my State. So, | confine myself to these two or three demands.

| again appreciate the Hon. Railway Minister for his excellent Budget and his team of two colleagues. Hence |
support the Demands for Grants.
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SHRI SOMNATH CHATTERJEE (BOLPUR): Sir, | have not the privilege of having the hon. Cabinet Minister. |
wonder sometimes, what is the good of all this discussion that we have on Railways or on many of the issues
because this has become a great ritual. Hardly any notice is taken, hardly any action is taken and like a ritual, all
the hon. Members from different sides of the House express their great agony and anguish on behalf of the people
in their areas for their justified demands and complaints and nothing is happening.

Even a new culture has developed in the Indian Railways. | wish the Minister was here. He is in the corridor.
However, everything is happening from corridor these days. Sir, even we are not getting replies. | am not getting
replies to my important letters. They are too busy in publishing advertisements, full-page advertisements,
recognizing the dynamic leadership of the Prime Minister and publishing their own photographs. Regarding other
matters, we hardly see any movement of these railway people. We have reached the nadir of the system of security
and protection of the railway passengers. There are the largest number of accidents. You see the wonderful
maintenance! Passengers come last in order of priority. Their amenities are a matter of luxury. What is this largest
public undertaking for?

Sir, | know you are very anxious to regulate the time. There is hardly any future for the Indian Railways. | would not
take much time. | want to mention as to why | have taken your kind permission to speak is this. It is because of two
very tragic incidents. Sir, | represent a constituency, a very important place in India which is Santi Niketen, Bolpur. |
am sure you are aware of it. | do not know whether you have gone there or not. If you have not gone there, | invite
you please do come and see for yourself. Eastern Railway comes under Zone-V of the Indian Railways. It is the
most neglected part. Sir, during the regime of Shri Jaffer Sharief, | persuaded him and ultimately doubling of a
railway line from Khana junction to Sainthia Junction. | believe it is about 35-37 kilometres. It was sanctioned in
1994. | was given the great honour of laying the foundation stone for the commencement of the work. | find great
happiness when | go and see my plaque still existing with my name there. Sir, it has been done in 1994. We have
already taken 9 years. | have written to the hon. Minister that before we reach the end of the decade, can | see the
end of the railway doubling work? & % & gan, snen wuan +ff wd =& ganl Sometimes one lakh, sometimes one crore,
sometimes five crore. When | have written to him, he does not even bother to acknowledge my letter. | feel upset.
He has his trouble with his Defence Minister. What can | do? Why should | not get the reply to my letters? Let him
fight. | am happy that after you are following another regime. At least we saw the deliverance of the Indian Railways
from all sorts of tensions. But what is happening? Therefore, Sir, in your presence | am sending him a letter so that
he cannot deny later on that he has not got it. There is one letter | am sending. Therefore, | would like to know from
the hon. Minister if he condescends to reply on this what is his plan, if any, for the development of Sahibganj
section where Santi Niketen is. Sir, | have been repeatedly requesting for a train because a large number of people
from Rampurhat and Sahibganj have to come to Kolkata to Burdwan etc. for the purpose of their livelihood. One
Inter-city Express is given which does not serve anybody's purpose. | have requested for Jan Shatabdi to be utilised
here, it has not been given. When will this doubling be over completely? Sir, even | can walk faster than that with
my heavy body. But the railways do not move at all.

Sir, yesterday some tragedy took place. That is why, | am coming here today to trouble all the hon. Members and
the hon. Minister. The next station from Bolpur towards Sainthia is Rrantik railway station. | had written umpteen
number of times — Rrantik station is the nearest to Santi Niketan. Bolpur station is far away from Santi Niketan - for
upgrading this station and for providing some facilities for the passengers. A large number of passengers get into
the train. There is a train called Vishwa Bharati passenger'. Yesterday this tragedy took place. | was there. A well
known lawyer from Kolkata High Court, 72 years of age, a cardiac patient, was coming back to Kolkata from Rrantik
railway station. He went there with his wife, daughter and son. He asked the railway people in the platform — his
wife told me - as to where the AC Chair Car compartment would come. They were mentioned a place. Ultimately,
the Chair Car compartment came about six or seven compartments later. This cardiac patient had to run all the way.
There was only one-minute stoppage there. He, his wife, and his daughter could get into the train but not his son.



And that old gentleman was exhausted because he had to hurriedly go to his compartment. He was absolutely
upset because his son was left behind when the train started. Sir, what would one expect to do when his son was
left behind? He tried to stop the train by pulling the alarm chain. | was told that so many people tried this but this
train did not stop. The report was that it does not work. Sir, not only in this train but also in so many other trains, the
alarm chain is not working. Who bothers? He died before he reached the next station, which is Bolpur railway
station. Probably he was still gasping for breath. Everybody tried to shout for the Station Master. He came and
brought the gentleman down from the compartment. There was no arrangement for any doctor, any ambulance at or
near the station. It is such an important station. Thousands of passengers get into the train there. It has become a
very important tourist attraction. Apart from that, there are people who have cultural affiliation to Santi Niketan,
Viswa Bharati, a place about which we are all proud of. His daughter said: "Please tell the hon. Railway Minister
that this fate does not happen to anybody else in this nation. | have lost my father permanently. There could not be
any death certificate. There was no doctor in the station. The station authority had to call the police to hand over
the body and there had to be post-mortem.” | happened to be there and tried to assist his family. | am telling the
hon. Railway Minister with all my affection for him, which, | believe is known, to please look after the passengers as
the priority.

Yesterday | was coming in Ganadevata Express from Bolpur to Kolkata in AC Chair Car. As soon as | opened the
table in front of my seat it fell on my lap. It was all broken. Hardly | intervened but | have been really moved. He was
a 40-year old friend of mine. We have been working in Kolkata High Court together for years. | am little emotionally
affected. | cannot forget what his daughter told me yesterday. She said: "Please see that nobody has the same fate
as my father." He was returning to Kolkata hale and hearty. No doubt he had some old case of cardiac problem.

What is happening in important trains, where thousands of passengers are travelling? Everybody knows about the
Viswa Bharati train. It is one of the most crowded trains. It is a train leaving Rampura hat for Kolkata in the morning.

So many people are travelling. Even the alarm chain is not functioning. The train cannot be stopped even in case of
any misadventure as it had happened here. Therefore, | am requesting the hon. Minister. | feel that | have to invite
him. Please come to Shanti Niketan. | will give you red carpet welcome which you deserve. If necessary, at my cost,
| shall publish the arrival of my good friend, Shri Nitish Kumar. Please see for yourself the trouble that is being
faced.

As | said, before you came, there was a new culture in the Railways. Even | thought that, at least, | would get a
response, an acknowledgement to my letters. Now-a-days, | am not getting it from the Railways. | have written two
letters to him recently. One is about the doubling and the other is about the horrible complaint that | am receiving
about Bolpur railway station.

As you know, during Ponchisey Boishakh, Gurudev's Birthday, thousands and thousands of people are going there.
Then, during Basant Utsav Holi time, thousands of people are going there. During Nav Varsh, so many people, all
the year round, are going there. It should be converted into an ideal station. How many times do | have to write?
How many times do | have to implore for getting a little more facility? This is not my personal demand. It is for the
entire loop section. This is a very important segment of Eastern Railway. Shri Nitish Kumar, | know you have your
problems, but you have to please give priority. You think of that family today. The daughter is crying and wailing.
She said, please go. | said 'l will take it up and bring it to the notice of the hon. Minister.' | am sure he will give his
best consideration. Their father cannot be revived. He cannot come back to this world any more, but their
satisfaction is that proper attention and care is being given. Therefore, | am requesting that this doubling must be
finished quickly and not at the snail's pace. Nine years have already gone. Half of it or probably a little more than
that has been done. It started in October, 1994. The foundation-stone was laid in October, 1994. Today we are in
the year, 2003. Almost half of the year has gone. How long will it take? | would like to know this from the hon.
Minister with all humility. | have no quarrel with him, but | have a quarrel with the attitude of the Railways, the
administration as a whole towards the problems of the common people and the passengers. The bona fide
passengers have suffered.

Even in the AC chair car, the people are standing there. Excess passengers come in. We all know how this
happens. Yesterday in the compartment, there were three judges of the Calcutta High Court, and therefore, nobody
was allowed to come in. This is not the way to run the railway system. | have fullest consideration for the staff of the
Railways. There are sincere railway staff members. They work very hard. | mentioned one railway staff, who was
very helpful yesterday because the family told me. | have given his name. It is not for any special favour for him, but
| felt it was my duty because the family mentioned his name that so and so was very helpful to them. | have
mentioned his name in the letter. But misguiding a senior citizen of this country about the location, where the
compartment will come and halt, is a very serious incident. It was complete callousness.

Secondly, the train cannot be stopped even in case of emergency. That was most grienous type of negligence.
Somebody must suffer. Therefore, | appeal to the hon. Minister to consider this. He is already doing. Although he



has completely reorganised the Division, the Zone, as a result of which his predecessor is not travelling in train, he
is trying to do some good work. | hope with his compassion, with his consideration and with his capacity, he will see
that Sahib Ganj loop section is given proper attention.

In the presence of everybody, | extend a most cordial invitation to the hon. Minister to visit my place.
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SHRI SONTOSH MOHAN DEYV (SILCHAR): Mr. Chairman, Sir, | am a bit off-track. My speech was more or less
made in your pattern but if | speak now in that pattern, the hon. Minister would think that | am following you. So, |
have to go to the branch line instead of taking the main line!

| come from an area known as Barak Valley, which is also connected with Manipur and Tripura. As the hon.
Member from Tripura has very rightly said, this area is very much neglected. Time and again, | have met the hon.
Minister of Railways and the hon. Minister of Finance. | have met the hon. Prime Minister about a month ago and
requested that the Railways should be helped with more funds so that some lifelines and some special facilities
could be given to the North-East.

During the period of the United Front Government, Shri H.D. Deve Gowda and Shri Ram Vilas Paswan gave us a
gauge conversion project from Lumding to Silchar. | spoke at length during the last Budget and expected that
something would be done but unfortunately justice could not be done by the hon. Minister. | do not blame him
because | know he tried his best to get some funds from the non-lapsable fund. | was told by the PMO that the hon.
Minister tried but it was not considered favourably. But after that | was shocked to see that a huge amount was
given for some special lines in the Kashmir Valley.

They called it some mega railway line project. Then also, | thought that something would be done. But nothing has
been done about this particular broad gauge line. Now, | do not know whether the hon. Minister of Railways has the
time to go through our speeches; or his personal staff or the Members of the Railway Board can draw his attention
to them. Considering that this type of Budget allocation continues, it will take fifteen years to complete this line.
What | requested and what | am again requesting the hon. Minister is that if he cannot do it, why has he withdrawn
the metre gauge line from Lumding to Guwahati? You let the train come from Guwahati by metre gauge as it was
coming in the past. The trans-shipment at Lumding itself is a time-consuming thing. There is a big gang of people
who take away all the goods from this train because they are unloaded and kept in some place and then again
loaded. Of course, you can say that for those who are losing, they are getting the compensation. But at whose
expense that it is done? It is at the expense of the national exchequer that you are giving the money. | have no
complaint that you are not compensating. But why should it be so?

| would request that you form a small Committee to go into this aspect to know how long will it take to complete this
project if the funds are allocated at this rate. In Parliament you say that you are constrained of funds. Your General
Manager goes and says that he would be completing this in four or five years' time. When | say in my public
speeches that it would take more time, the people say that the General Manager had come and told them that it
would be completed in five years' time. Has he got an Aladdin's lamp that he would be completing in five years' time
a project of Rs. 1,500 crore with a yearly allocation of Rs. 60 crore? It is absolutely not so.

The conditions of the compartments are horrible. The people of Tripura tell me that | have been elected from their
side and this is the position. There is leakage of water in the compartments in the train going to Dharmanagar.
People carry some plastic sheets with them to keep them on the roof of the train so that they are safe inside from
the water. They carry water bottle for going to the toilet because there is no water in the toilets.

| am not saying — but Shri Somnath Chatterjee has got the authority to say as he is a fatherly figure of this House —
that you are spending money with advertisement and other things. But it is a fact. Shri Nitish Kumar, it is a fact. It is
not befitting you.

| want to mention one more thing. Why should your officers reply to my letters? The replies are not written in full. |



am also an ex-Minister. When | receive letters from your officers | tear them out and throw them out. | am not
supposed to get a reply from a Joint Secretary or a Member of the Railway Board for a letter which | wrote to you. If
you do not have the time, do not write. But why should an MP's letter be replied to by the officers? It is anew culture
that has been started by the NDA Government. It is not only you but many of the Ministers do it. The staff say : "The
Minister is out of station; | have been advised to write to you".

| may mention that a Member of Parliament represents seven to eight lakh people in the constituency. We are not to
be treated shabbily like this. We should get the reply from the hon. Minister. ...(Interruptions)

SHRI NITISH KUMAR: Shri Sontosh Mohan Dev, let me clarify. ...(Interruptions)

SHRI SONTOSH MOHAN DEV : No, let me conclude. | will not interrupt you. If you interrupt me, my flow goes. It is
like a train; if interrupted, my flow goes and the speed will be less. Whatever you want to say, you say later.

In fact, you are a good friend of mine. What | am worried is that if you reply a letter, you would know what reply you
are giving and it would be in your mind. It is an advantage for a Member of Parliament. When you reply to me, you
know that Sontosh Mohan Dev wanted this; you could not do it and when you get a chance, it would come to your
mind. But if an officer replies, that is not in your mind. Once you reply, we are more than sure that you have tried to
do some justice. That is what | am saying. | say that you should ask your officers to put up the file to me so that you
could go through them and see the position.

The other day | met you in your chamber. You told some officer or some Personal Secretary sw@! <@ <l | did not like
it. I did not take your cup of tea. | came out of your office. As a Minister | have never dealt with Members like this. If
a Member comes to me, | would give full respect to him and say, not through PA, @rer & d@@@1, w1 &4 <@l This is how
we are expected to be treated from the Ministers.

The second thing is that you have declared some railway divisions. You have derailed Kumari Mamata Banerjee. It
does not matter. | am not bothered. She is now with the BJP. Let her be there. A railway division in Badarpur is a
long felt demand. At one time Shri Jaffer Sharief and then Shri Ram Vilas Paswan said that the railway division
cannot be given because there was serious objection from the Finance Department. We accepted it. Now, he has
given it, but at that time, he was saying that some upgradation would be done by the Railways in Badarpur area
because it was quite an important junction. | will request you to look into it. | will also request you to look into the
allocation. Every time, | write to you. There is movement of cement. There is also movement of other goods. Since |
write to you every now and then, sometimes officers feel that Sontosh Mohan Dev is getting something from the
business people.

Recently, tea gardens and fair price shops were without rice. | rang up Chairman of FCIl in Delhi. He said that there
was no wagon. What is this? Apart from that, if the foodgrain does not go at a particular time, the quota, that is
given, lapses. That is the rule. Now, | congratulate the Minister of Consumer Affairs, Food and Public Distribution,
Shri Sharad Yadav, who is your colleague from Bihar, because he has given enough consideration to that and has
given instruction that if there is some backlog in the allocation of wagons, the quota should not lapse, and it was
improved. Thereby, we can tell people that it is done. It will not earn good name to me; it will earn a good name to
you. We have got small papers from people. They have congratulated the Railway Ministry and you for doing it.
Thereby, it has improved. Now, essential commodities like cement etc. and essential commodities like rice, wheat
and sugar are not items of luxury in our part of the country; they are items of daily need.

Today, | am standing here and saying : Have they brought to your notice that Lumding-Silchar line was closed for
20 days recently? You do not know. You are the Minister, but they do not bother to inform you. Why was it closed?
It was closed not because of landslide; it was closed because of terrorist activities. On the terrorist activities, some
Press people asked the hon. Prime Minister recently "You are starting a railway line in this area. What will be the
situation?' He replied 'We are competent to face the terrorists. Once | construct the railway line, the rail will run.' It is
good. Why? It is our lifeline. In spite of everything, it is our lifeline. Since one attack took place on some railway
train, it was stopped. First, there was no movement of the train and then no night movement was there of the train.

If 1 ring up your General Manager, he is in a meeting. Previously, General Managers of Railways used to ring back.
Now, some ex-servicemen or ex-Army men are there. He is a top Army man. He does not bother about Members
and to speak to Members. It is very unfortunate. ...(Interruptions) They are sitting there. | do not want to say that
once he was browbeaten, the next time he rang me up and said that he was not as bad as | thought. | said that |
had not complained about him. | had complained about the General Manager. | asked him whether he was the
General Manager because | had not seen him.



It is courtesy that when you come to my area, you send your programme to me and | will be there to receive you
with a bouquet. If you inform me that you are coming, | will be the first man to go and receive you and talk to you. |
know that you cannot go to every MLA and every MP. We will go ourselves to you when we discuss. Programmes
are never sent to us. It is an erosion in the system. | do not blame you. Your Railway Board should think of it.
Change in the members of Railway Board is as frequent as change of Ministers here and there in the Mayawati
Government. Every six months, there is a new Railway Board Member in some position or the other. That should be
taken care of.

Now, | have said. What Shri Somnath Chatterjee has said is very relevant. Shanti Niketan is Guru Rabindranath
Tagore's place. | switched on my television the other day.

| was very happy to see hundred and thousands of people sitting, and everything from dance to drama going on
there. | was telling Shri Somnath Chatterjee that most of the doctors and Ministers tell me that the best place now to
stay is Santi Niketan, minus the MPs from there. It is a good destination for people from Kolkata to go and stay.
Considering this, | am supporting and | know that in some areas you have done it. You have done it in Darjeeling;
improved the toy trains in such a way that the tourists do like it. Do take care of that station and do it in a nice way
so that more attraction is there.

| read in newspapers that you are considering installing telephone lines in fast moving trains and long-distance
trains. This is a very good idea, thereby, this hazard which has happened could have been overlooked if there is a
telephone connection -- even in some compartments, or with guards -- instead of those alarms which are stolen
away by others and it could have been saved.

Last but not least, | will again appeal to you that you are a Minister from Eastern India so | consider you a Minister
from North-Eastern India. So, considering that, please consider my conversion line as your own line, and it will
convey a very good message to our area. | congratulate you that you have recently gone to Rangya and opened a
Division. It was a long-standing demand that you have fulfilled.

You have also declared that some jobs will be given in Railways. If that is the case, it is a very good thing. It should
be given because now there is a stalemate though Prime Minister is saying that he is appointing 2 lakh or 10 lakh
people, yet these are all through Rural Employment Programmes. But, Railways, Telephones and other industries
should also be open to public for employment. Every house has got 4-5 unemployed but qualified boys. This has
become a hazard. Everyday if you meet 100 people, and out of them 50-60 people -- boys and girls -- will be the
ones who are very much educated and looking for a job.

With these words | - in spite of my having some constraints -- fully support your Budget; | want this Budget should
be passed; and | want peace in your mind.

SHRI SOMNATH CHATTERJEE (BOLPUR): No special favour for his support.

SHRI P.S. GADHAVI (KUTCH): Thank you very much, Sir. | rise to support the Appropriation Railway Bill presented
by the hon. Minister. First of all | congratulate the hon. Railway Minister for presenting a White Paper on the safety
as he had promised to submit, before the House. Sir, | also congratulate the hon. Railway Minister for giving us an
opportunity of submitting the case of the Small-Scale Salt Manufacturers.

Sir, Small-Scale Salt Manufacturers are suffering because of the unprecedented hike, to the tune of 135 per cent
hike -- on the edible salt -- in the railway freight. It is because of this hike that more than 30 per cent of the Small-
Scale Salt units are compelled to close their units. More than 1 lakh labourers who were engaged with this -- most
of them are unskilled labourers -- became jobless. It is our long-standing demand, and hon. Minister gave us a
special hearing, and | would request the hon. Minister to consider and review this railway freight hike.

| also congratulate the hon. Minister for taking many mega Railway projects. One of the mega projects is in my
constituency, that is, Gauge conversion between Samkhiyali to Palanpur, which will shorten the distance between
Delhi and Kandla.

Kandla port is a very important port for the Capital as well as for the whole of North India including Uttar Pradesh,
Bihar, Himachal Pradesh, etc.

| would like to make one request to the hon. Minister that there are so many people -- more than 5 lakh people --
from Kutch -- my constituency -- who stay in Mumbai. There is a long-standing demand for having one more



express train between Bhuj and Mumbai.

18.00 hrs.
Therefore, | would request the hon. Minister to fulfil this demand because it is a long-standing demand.

There was one Inter-City train between Gandhidham and Vadodara, which was cancelled. Due to this, many local
people are facing difficulties. Therefore, | would request the hon. Minister to reintroduce the Inter-City train between
Bhuj and Vadodara, which will help many of our people.

The hon. Minister has given us many trains, and he has also increased the frequency of the trains between Delhi
and Bhuj. | would request the Minister that the frequency of the train between Bareilly-Delhi and Bhuj should also
be increased. In addition, a three-tier A.C. sleeper coach may be added to this train. Now that Bhuj is having many
trains, there is a demand for upgradation of the Bhuj Railway Station.

Many parts of Gujarat are facing famine for the third time continuously. There is acute shortage of grass, and
transportation of grass is to be done by the Railway. Our Gujarat Government submitted proposals to the hon.
Minister and many hon. Members of Parliament have also requested that for transportation of grass, additional
rakes may kindly be provided.

Finally, | would request the hon. Minister that the frequency of the train between Delhi and Bhuj may kindly be
increased.

With these words, | support this Bill.
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* SHRI K. K. KALIAPPAN (GOBICHETTIPALAYAM): Hon. Chairman Sir, the constituency | represent in this
august House do not have railway line that would greatly benefit a vast stretch of hill tracks. At the outset | would
like to remind the Railway Minister about an announcement made 11 years ago by the then Railway Minister that a
new railway line would be laid between Satyamangalam and Chamarajanagar. Had the scheme been taken up it
would have brought Satyamangalam and Gobichettipalayam in the railway map with a link up to Erode and Palani.
With deep anguish | participate in this discussion on Demands for Grants for Railways to remind the Railway
Minister of the promise made. The scheme which was announced with fanfare is yet to see the light of the day and
it is still lying on paper. All the representatives of the people from my place have always been taking up with the
Centre to take up this project. | have also raised it on the floor of this august House. | have also taken up this
demand with the Railway Minister. But we do not find a mention in this year's Railway Budget about the laying of
this new railway line. Not even a token allocation has been made. | urge upon the Union Government to take up this
long pending project for it would benefit Scheduled Tribes and poor people living in remote villages and
downtrodden living below poverty line in the hilly tracks of that vast region that lies between Tamil Nadu and
Karnataka. Satyamangalam-Chamarajanagar rail route will bring about economic prosperity to that region. Hence |
urge upon the Railway Minister to look into it. After all it is an announcement made in this august House and the
solemn promise must be fulfilled. In all these years you have been spending crores of rupees on several projects
but this project pertaining to my constituency has been ignored. You may kindly note that this may give rise to cast
overrun in the long run. Hence it is necessary to take up this project at the earliest. At least in the next Budget you

may kindly include this project. | urge upon you to give priority to this much delayed project. It calls for priority
because it would benefit an economically backward region with abundant natural wealth. | am referring to the
Thalavadi region in that hill tract with hundreds of remote villages spread over there.

Only in Tamil Nadu we find more of metre gauge railway lines still in operation. It is more than a decade now that
we have taken up gauge conversion in a big way. Why is it that Tamil Nadu has been ignored? Why have you
allowed many sections in the Southern Railways especially in Tamil Nadu to remain as metre gauge sections? Only
when gauge conversion is completed there, we can have direct link to the remaining parts of the country. Only then
we can introduce new trains that would benefit both the Railways and the passengers. It would be helpful,
beneficial, lucrative and profitable to both the Government and the public.

As early as in 1987 when our founder leader Dr Puratchi Thalaivar was the Chief Minister of Tamil Nadu, Chennai
Metro Rail project was conceived at a cost of 87 crore rupees. But the project is yet to be completed and it would
require more than 500 crore of rupees now. Only a portion of it has been completed. Considering the vastly
expanding horizontal growth of the metropolitan city Chennai, the Chennai Metro Rail project must be taken up with
a new vigour. The metro rail projects of Kolkata and Delhi are getting priority when Chennai is ignored. The present
Chief Minister of Tamil Nadu Dr Puratchi Thalaivi has made it clear that the Government of Tamil Nadu would be



extending all possible cooperation to the Centre to complete the Chennai Metro Rail project. Even after this
announcement there is not much of progress and the project continues to remain pending and incomplete.

Two days back we read in papers about our Prime Minister's announcement that linking of Kashmir with
Kanyakumari would get utmost priority by way of laying highways at a fast pace. It is true that Kanyakumari needs
to be linked with several parts of the country with better transport facilities. Even the railway service needs to be
augmented. Considering the importance of Kanyakumari both as a pilgrim center and tourist center more trains
would be run between Chennai and Kanyakumari like long distance Shatabdi trains.

Though the number of rail accidents are coming down when compared to the number of trains that are being
operated we need to have better safety management. Most of the accidents occur near unmanned level crossings.
A massive project must be drawn up to overcome this lacunae and automatic gates must be provided in those level
crossings involving the local administration in those areas. Yercad express train originates from Erode in my
constituency. The train lacks many amenities. There is no first class compartment in that train in spite of repeated
requests from the traveling public. | have also taken up this with the Railway authorities but to no avail. | depend on
railway trains to go to Chennai from my constituency. Whenever | have to attend the Parliament Session | have to
travel by train from my constituency. Most of the times | could not get reserved seats. This is a problem faced by
people over there and people's representatives like me also. The root cause of this problem is that the divisional
headquarters is not in the vicinity and is sufficiently kept apart from my constituency. Had there been a divisional
headquarters either at Erode or at Salem these problems would not have been there. Considering the long pending
demand from these commercial towns the railways may kindly take steps to create and establish a new division with
its headquarters either in Erode or Salem.

Before | could conclude my speech, | would like to draw your attention to the slow paced gauge conversion work
and lesser allocation. | am afraid Tamil Nadu is getting least priority. Tamil Nadu has got so many Ministers in the
Union Council of Ministers. There is also a Minister of State in the Railways who hail from Tamil Nadu. At least this
Railway Minister must work hard to get more allocation for Tamil Nadu. He must ensure that Tamil Nadu is not
neglected any further and start getting priority at least from now on. In order to introduce new trains linking the north
and south of the country the gauge conversion must be completed soon.

Reiterating that Sathi-Chamarajanagar railway line must be laid at the earliest and extended up to Erode | urge
upon the Union Minister for Railways to reward our State which helps the Railways to operate profitably. | also urge
upon you to allocate more funds for the ongoing projects and take up without further delay the pending projects. In
the style of Kolkata and Delhi the Chennai Metro Rail should also be taken up in a massive way. Bringing to your
kind notice that our Government led by our leader Dr Puratchi Thalaivi is ready to provide all possible assistance
and cooperation to complete the pending railway projects in Tamil Nadu, | conclude my speech thanking the Chair
for providing me with this opportunity to participate in this discussion.

*Translation of the speech originally delivered in Tamiil.
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SARDAR SIMRANJIT SINGH MANN (SANGRUR): Thank you, Mr. Chairman for giving me time to speak on the
Railway Budget. The Railway Minister has come in for a lot of flak from the Opposition. Though | also represent the
Opposition, the Shiromani Akali Dal (Amritsar), | would like to present a kinder and a gentler personality of the
Railway Minister. Whenever we, the MPs - either from the Opposition or from the Treasury Benches — met the hon.
Minister, he had always been very accessible and accountable and honest about what he told us.

However, since 1947, revenues earned from Punjab by the Indian Railways have greatly outstripped the
investments made in Punjab. We direly need a direct link from Ferozepur to Anritsar via. Khem-Karan. This can
also be an alternate route to Jammu & Kashmir. In case of dire need — God forbid, if there is any sabotage on the
main Delhi-Pathankot-Jammu railway track — this track can be used as alternative route.

Moreover we, the Sikhs, are very greatly attached to the Golden Temple by sentiment and emotion. The Sikhs of
Malwa have no direct train to Amritsar. The Ferozepure-Amritsar link will provide this Secondly, the Dhauladhar
Express runs from Delhi to Pathankot. We wish that this train be diverted through Amritsar to Pathankot so that the
Eastern Malwa region, where Sikhs live, can get a direct link to Anritsar.

Punjab has the conducive, disease free climate for the growth of seed potatoes and the needs of the country are
met by Punjab. The only handicap is that we have no refrigerated railway wagon to seaports. We need to export
our seed potatoes to Sri Lanka via Chennai, to Bangladesh and Nepal. We think that this will earn India a lot of
foreign exchange.

Secondly we welcome the statement of the hon. Prime Minister from Kashmir when he said that he wanted good
relations with Pakistan. It must be to the credit of Pakistan which has also reciprocated these good feelings. We, in
Punjab, are especially interested in peace between India and Pakistan because Pakistan is our neighbouring
country. If the railways can roll the wagons to Peshawar, our seed potatoes can be transported to Afghanistan
which buys the entire quantity of seed potato from Holland.

18.20 hrs. (Mr. Deputy-Speaker in the Chair)
We can sell our seed potatoes at half the price to Afghanistan.

Moreover, with the thaw in Indo-Pakistan relations, we want the Samjhauta Express to be revived so that our
Muslim population, who have a lot of relatives in Pakistan and the Pakistani Muslims who have a lot of relatives in
our Punjab especially my constituency Malerkotla in Sangrur, will benefit. Now, what happens Mr. Deputy-Speaker,
Sir, if a Muslim Punjabi wants to go to Pakistan, he has to go via the Gulf, but if the Samjhauta Express is
introduced, that distance will be cut off and the poor Muslim can visit his relatives in Pakistan very easily and vice
versa the relatives in Pakistan can visit our Punjab very easily. This is a humanitarian problem and it must be
addressed.

When | was in Tamil Nadu recently, the Sikhs of Chennai told me that they need a direct train to Amritsar. Shri
Nitish Kumar, the hon. Railway Minister very well understands the Sikh sentiments. He has recently introduced a
train to Amritsar from Jamshedpur for the benefits of the Sikhs. | will be grateful if the Train from Chennai is

extended to Amritsar or the bogies of the train which terminates in Delhi are attached to a train that goes up to
Anritsar.

Sir, we need a lot more investment in Punjab. We are a fast moving economy and since there has been no
investment in Punjab by the Indian Railways, | will be grateful if the Railway Minister gives us Railway over bridges
over motor ways to speed up our economy. Then there is Sachkhand Express. This train should have a stop at
Sirhind Junction because of Sikh population visiting Nanded in Maharashtra

My erstwhile parliamentary constituency Taran Taran still does not have a computer reservation centre. | would
request that the Railway Minister gives us this Centre.

Lastly, we have a lot of railway stations which are over a hundred years old. We want them to become heritage
sites. | hope the Railway Minister will agree to that and give it to us.



Last but not least is the importance of the NRIs visiting Punjab. They want to see a lot of cleanliness at our railway
stations. At present, our railway stations are full of human excreta and there is a lot of stink. | will be grateful if the
Railway Minister gives out contracts to private companies to keep the railway stations and the railway tracks neat
and clean.

Thank you very much for giving me time to speak and good luck to the Railway Minister.

*SHRI P. MOHAN (MADURAI): Hon. Deputy Speaker Sir, | thank you for giving me this opportunity to speak on the
Demands for Grants for Railways for the year 2003-04. | would like to thank and appreciate the Railway Minister for his
announcement made just before the Budget. | welcome the steps taken by the Railways to exempt handicapped persons
from being levied luggage charges on the three wheel pram chairs they may take along with them during rail journeys. |
had written to the Railway Minister about this and he has heeded to it kindly and has withdrawn these luggage charges
not only in Southern Railways but in the entire network of Indian Railways. Similarly certain other good measures have
been taken by the Railway Minister and | would like to congratulate him. Sports persons and sick people traveling for
treatment are being provided with concessional fares now. Reducing the eligibility age for male senior citizens is a
laudable step. As part of ensuring safety the railways could go in for 20,000 people. This is a welcome step. It is my
bounden duty to congratulate you for this move of creating posts and recruiting people at this point of time.

Introduction of five new trains has been announced and | welcome it. But still there are several projects pending in Tamil
Nadu. Chennai-Kanyakumari double line as a broad gauge one is a long pending demand. As such a stretch of 2,000 kms
of railway track in Tamil Nadu continues to remain as metre gauge even after your massive gauge conversion scheme. |
am afraid it is only in Tamil Nadu a vast stretch of railway line is awaiting gauge conversion. | would like to draw your
attention to the meagre allocation of about Rs 40 crore to Tamil Nadu in the Southern Railways. | would like to point out
that it is improper to make such a small allocation. As pointed out by members who spoke ahead of me the gauge
conversion work must be given utmost priority. Only then it would be paving way for the introduction of new trains
linking different parts of Tamil Nadu with the

rest of the country. Both the Southern Railways and the Railway Ministry have stated recently that more of revenue
accrues to the railway by way of operating passenger trains than goods trains. In my opinion people resort to trucks for
freight movement than using goods trains because of delay caused due to non-availability of double track. Chennai-
Kanyakumari double lane would augment the freight movement by rail. For instance, a huge freight carrier came to
Tuticorin port last month. Most of the goods were to be sent to North frontier regions and North Eastern States. Most of
the goods were transported by trucks. Only a few tonnes of these goods were transported by the goods train operated
by the Southern Railways. The reason cited was that the freight movement by train causes inordinate delay. There is
another bottleneck here. Dindigul-Madurai section is yet to be converted into a broad gauge line. This affects the direct
movement of trains between Chennai and Kanyakumari or Chennai and Tuticorin. When gauge conversion has been
taken up in a big way in many States why this vital link between Dindigul and Madurai is yet to be attended to? | would
like to point out that this comes in the way of introducing new passenger and goods trains and providing direct link to
several parts of the country. | urge upon the Railway Ministry to take up immediately the gauge conversion between
Dindigul and Madurai and double lane between Chennai and Kanyakumari. | read in newspapers recently that railways
have started paying attention to the ongoing gauge conversion work between Madurai and Rameswaram after they
received a letter from the President of India. | would like to point out here that it is not enough to complete gauge
conversion work between Madurai-Manamadurai and between Manamadurai and Rameswaram. A better link to
Rameswaram would be possible only when you complete the gauge conversion work in Dindigul-Madurai section. Even
to operate a train from Coimbatore to Rameswaram it is essential.



Before | could conclude, | would like to draw the attention of hon. Railway Minister to the project of constructing a Yatri
Niwas at Madurai for which the hon. Minister himself laid the foundation stone in 1998. This project that was with the
Railways and the Railway Board has now been transferred to IRTC. | urge upon the Railway Minister to take steps to
complete this project in time.

It has been stated that 20,000 new hands will be recruited for ensuring safety in railways. As such, Act Apprentice
Scheme is available in Southemn Railways. People are trained in coach maintenance and coach repairing. Duly qualified
and trained people who have got training under this apprentice scheme are there in the waiting list waiting to be
absorbed by the Railways. They are about 2000 in number. These people have to be given a top priority when the new
recruitments are to be made. It is a point to be noted that these people are trained by the Railways itself. | would like to
repeat my request for running new trains between Madurai-Jodhpur and Madurai-Howrah. The Railway Minister may
kindly look into this long pending demand from the people of my constituency.

| thank the Minister of State for Railways, Shri A.K.S. Moorthy for having included the project of constructing a new
railway station in Madurai called Koodal Nagar Railway station. | request him to allocate adequate funds for this project.

*Translation of the speech originally delivered in Tamil.

SHRI BIKRAM KESHARI DEO (KALAHANDI): Sir, kindly allow me for just two minutes.

MR. DEPUTY-SPEAKER: You can ask clarifications after the reply.
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SHRI SOMNATH CHATTERJEE : If | find that there is a mistake in my place, then | would sincerely and
unconditionally apologise for that. Otherwise, the hon. Minister should also check it up.
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SHRI SOMNATH CHATTERJEE : It is because | always get replies from him that is why | was upset about it and |
mentioned it. There was no response for these two important letters. However, | will check up again and if there is a
mistake, then | shall certainly admit on the floor of the House that there was a mistake.

MR. DEPUTY-SPEAKER: You say that he has sent acknowledgement to your letters.

#ft idite AR @ F B¢ 3= 98 91d T8 B W@ g

#t iy gl - g\ o e @l It cannot be one way. Generally | have never made a complaint.
MR. DEPUTY-SPEAKER: It is the right of the Member to get not only acknowledgement but also a reply.

SHRI SOMNATH CHATTERJEE : Sir, thank you. The hon. Minister has acknowledged that he has not replied to
the letters in two months.
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SHRI SOMNATH CHATTERJEE : | am thankful to the hon. Minister now that there is a record on the floor of the
House.

SHRINITISH KUMAR: | am acknowledging this on the floor of the House.

SHRI SOMNATH CHATTERJEE : Very good. | am obliged to you. The only thing is that please see that in the
eleventh year it is completed.

SHRI NITISH KUMAR: It is an announcement on the floor of the House; it has to be done.
SHRI SOMNATH CHATTERJEE : Thank you very much. At last we see the end of the tunnel.
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SHRI E.M. SUDARSANA NATCHIAPPAN (SIVAGANGA): Sir, | would like to ask one clarification. ...(Interruptions)
SHRI NITISH KUMAR: You can ask any question later on. ...(Interruptions)

SHRI E.M. SUDARSANA NATCHIAPPAN : It should be made from Mana Madurai to Tiruchi. But you are making it
from Madurai to Mana Madurai. That would not be useful.

SHRINITISH KUMAR: | cannot fix targets for all the railway projects in the country. | cannot do that. It is not
possible for me.

SHRI E.M. SUDARSANA NATCHIAPPAN : It is allowed. An amount of Rs. 25 crore was granted.
SHRI NITISH KUMAR: This railway project is now being taken up on priority.
SHRI E.M. SUDARSANA NATCHIAPPAN: Thank you.

SHRI NITISH KUMAR: That is why | have announced a target date of completion after duly consulting the Member,
Railway Board concerned.

SHRI E.M. SUDARSANA NATCHIAPPAN : We thank you for that.

SHRINITISH KUMAR: They have given me this target. This can be done. Sufficient funds will be allocated in due
course of time.

SHRI E.M. SUDARSANA NATCHIAPPAN : That may be made from Tiruchi to Mana Madurai to Rameswaram. That
is my request.

SHRI NITISH KUMAR: Sir, | am not yielding.
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MR. DEPUTY-SPEAKER: Shri Ratilal Kalidas Varma and Shri Bikram Keshari Deo wanted to ask clarifications. |
will allow them first and then | will give the floor to you.
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SHRI BIKRAM KESHARI DEO (KALAHANDI): Sir, thank you for giving me this opportunity. | would like to have two
clarifications from the hon. Minister. He has done a lot for Orissa. He has concretised the East-Coast zone and for
that | would like to thank him. But certain portions of Orissa are completely neglected, that is, South-Western part,
where Sambhalpur Division is there. We have requested the hon. Minister umpteen times — we have only one train
to New Delhi, that is, from Visakhapatnam to New Delhi — to make it daily. The name of the train is Samata Express,
the name of the Party to which the hon. Minister belongs. What is the present position in this regard? | would like to
have a clarification on this.

Lastly, | would like to state that the ongoing Lanjigarh Road to Junagarh Project requires about Rs.80 crore and
only a placement of Rs.5 crore has been made. It is a very important line to develop bauxite in that area. Will the
hon. Minister clarify whether he would be giving additional funds for this project?
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SHRI K.H. MUNIYAPPA (KOLAR): On the last occasion also | had mentioned that the hon. Minister was kind
enough to direct the officers with regard to one project which is pending half-way. He had studied that project. The
stretch is ready but nothing has happened till date. | would like to know whether any progress has been made or
any steps taken in that regard.

SHRI RUPCHAND PAL (HOOGLY): Sir, while the general discussion on the Railway Budget was taking place, |
had written a letter to the hon. Minister that in response to the request made by the Government, some MPs have
provided substantial amount of money from the MPLAD Fund for the construction of level crossings. In my case, it
has so happened that the Howrah Division has prepared everything and they have given me the estimate too. | had
deposited the money. The money is lying with the Collector. Now, new pleas are being taken and the hon. Minister
had assured me that he would look into it. But even after such a long time, | have not received any reply nor any
sympathetic consideration about this particular case.

DR. V. SAROJA (RASIPURAM): Hon. Deputy-Speaker Sir, Salem to Cuddalore gauge conversion is pending for the
past seven years and the people there are on strike. The hon. Minister of State is well aware of it. | would like to

know what is the present position in that regard. Is there any improvement after the general discussion on the
Budget?

Sir, | may be allowed to place rest of the suggestions on the Table of the House.
MR. DEPUTY-SPEAKER: It has to be given directly to the hon. Minister and not to be placed on the Table now.

SHRI P.S. GADHAVI : Sir, | raised a point with regard to transportation of grass to the famine stricken areas. There
is non-availability of rakes. | had requested the hon. Minister that adequate number of rakes may be supplied to
those areas.



SARDAR SIMRANJIT SINGH MANN : Sir, Punjab is receiving a very heavy glut of foodgrains, particularly wheat.
Will the hon. Minister give us special trains to remove this glut so that the situation in our godowns improves and we
have a speedy disposal of our grains?
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MR. DEPUTY-SPEAKER: A number of cut motions have been moved by the Members to the Demands for Grants
(Railways) for 2003-2004. Shall | put all the cut motions together to the vote of the House?

SEVERAL HON. MEMBERS: Yes.
MR. DEPUTY-SPEAKER: | shall now put all the cut motions together to the vote of the House.
The cut motions were put and negatived.
MR. DEPUTY-SPEAKER: | shall now put the Demands for Grants (Railways) for 2003-2004 to vote.
The question is:

"That the respective sums not exceeding the amounts shown in the fourth column of the Order Paper be
granted to the President of India out of the Consolidated Fund of India, to complete the sums necessary

to defray the charges that will come in the course of payment during the year ending the 315! day of
March, 2004, in respect of the heads of demands entered in the second column thereof against Demand
Nos. 1to0 16."

The motion was adopted.



